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CORAM:

Hon'ble Shri C.J. Roy, Member(J)
Hon'ble Shri S.R..Adﬁgey Member (4)
For the applicant .. Shri V. Prasad

For the respondents .. Shri U.K.Chaudhary

JUDGEMENT (ORAL)

(delivered by Hon'ble Member(J) 8hri C.J. Roy)

Mone present for the parties.This is an old case
coming up naw. Niether the applicant nor his counsel is

evincing keen interest in prosscuting the case. Hence
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the 084 is dismissed in default.
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